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Bangladesh Refugees jn UP

6161 SHRI ZULFIQUARULLA
Will the Mimnster of EXTERNAL
AFFAIRS be pleased to state

(a) whether the request of certain
Bangladesh refugees, residing 1n
Uttar Pradesh, for Indian nationality
has not been granted and such re-
fugees are being asked to leave Indie
immediately, and

(b) if so, whether the Government
propose to 18sue directions to Uttar
Pradesh authorities not to ask any
such Bangladesh refugees to leave
India?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI ATAL BIHARI
VAJPAYEE) (a) All Bangladesh
nationals, irrespective of their place o?
stay mn India who entered India
clandestinely mfter the 25th of March,
1871 and are continuing to stay here
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unauthorisedly, are treateq as illegal
entrants and not refugees. According
to the policy of the Government, all
such Bangladesh nationals are not
eligible for Indian Citizenship and
have to return to Bangladesh.

(b) Does not arise,
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Nature Cure Centre ip Assam

6163. SHRI PURNA SINHA: Wil
the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state;

(a) whether  Government are
aware that Nature Cure Centre start-
ed at Maghnowa in Lakhimpur Dis-
trict (Assam) over 12 years now is
staggering for housing and equip-
ment; and

(b) 1f so, steps Government are
going to take to sanction its building
and such equipments as are neces-
sary?

THE MINISTER OF HEALTH
AND FAMIL.Y WELFARE (SHRI
RAJ NARAIN): (a) The Central
Government have no information in
the matter

(b) Does not arise,

Opening of a Hospital and a Medical
College in Shahdara in Delhi

6164. SHRI KISHORE LAL: Will
the Mimster of HEALTH AND
FAMILY WELFARE be pleasca to
state:

(a) whether there was g proposal
to start 500 Bed Hospital and a Medi-
cal College fa  Shahdara trans.-
Jamuny in Delhi:

(b) what was its financing pattern;
and

(c) at what stage the scheme is
lying?

THE MINISTER OF HEALT{I AND
FAMILY WELFARE (SHRI RAJ
NARAIN): (a) Yes,

(b) and (c). A plot of Jand
meauring 50 acres has been ucquired
in Shahdara. - The financing pattern
as well as the detailed plan ana esti-
mates are being worked out in con-
sultation with the Delhi Admimstra-
tion.





